NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2"FLOOR, M.T.N.L. BUILDING., NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
SUPPLEMENTARY CAUSE LIST DATED 02.08.2022 (TUESDAY)

COURT -II (VIRTUAL MODE)
10:20 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Judgment
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents

1. Comp. App. (AT) | Mohammad Javed Sultan Kumud Shekhar Ajay Gaggar-R1
(Ins) No. 966 of Vs. Amar Nath Tiwari
2020 Emerald Minerals Exim Pvt. Ltd. & Ors. AN Tiwari-R2

Pratim Bayal-RP

2. I.A No. 682 of Arcelormittal India Pvt. Ltd. Vishal Gehrana Anushree Kapadia
2022 in Comp. Vs. Gaurav MathurR-1
App. (AT) (Ins) SREI Infrastructure Finance Ltd. & Ors. Ashim Sood-R2
No. 1038 of 2020

With

3. I.LA No. 673 of Arcelormittal Nippon Steel India Ltd. Akhil Anand Sudhir | Anushree Kapadia
2022 in Comp. Vs. Sharma Amit Gaurav Mathur
App. (AT) (Ins) SREI Infrastructure Finance Ltd. & Ors. | Bhandari Sandeep Singhi-R1

No. 1043 of 2020 Ruby Singh AhujaR2
4. Comp. App. (AT) | Raj Singh Gehlot Director, Ambience Anush Raajan Vijay Nair
(Ins) No. 06 of Pvt. Ltd. Shubham Paliwal

Anr.

2021 & LLA. No. Vs.
251 & 253 of Vistra ITCL (India) Ltd. & Anr.
2022
5. Competition App. | Vinod Kumar Gupta Prakhar Gupta Kunal Sharma
(AT) No. 13 of Vs. (R-CCDH
2017 Competition Commission of India& YamanVerma

TejasKaria-R2

Copy to: -
By order of Hon’ble Chairperson
1. Notice Board -sd/-
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